(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate

FORM A

PUBLIC ANNOUNCEMENT

Persons) Regulations, 2016
FOR THE ATTENTION OF THE CREDITORS OF M/S. SUMTECH INFOSYSTEM PRIVATE

LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor Sumtech Infosystem Private Limited
2 Date of incorporation of corporate | 17-05-2012
debtor
3. Authority under which corporate debtor | Registrar of Companies- Mumbai
is incorporated / registered
4. Corporate Identity No. / Limited | U74120MH2012PTC231227
Liability Identification No. of corporate
debtor
5. Address of the registered office and | A-402, Panchseel Co-operative Housing Society,
principal office (if any) of corporate | Radhagram, Dhobi Ghat, Vakola, Santacruz East, Mumbai
debtor City, Mumbai, Maharashtra, India, 400055
6. Insolvency commencement date in | Date of order: 07-02-2024
respect of corporate debtor
7. Estimated date of closure of insolvency | 05-08-2024
resolution process (180 days starting from the date of commencement of .
Corporate Insolvency Resolution Process)
8. Name and registration number of the | Mr. Surendranath Karat Thazhethethil Nair
insolvency professional acting as | IBBI Registration No.: IBBI/IPA-003/IP-N-00244/2019-
interim resolution professional 2020/12835
9. | Address and e-mail of the interim | Address: Villa No 263/Ward No XXXVIII "Kedar”.
resolution professional, as registered | Nandanam Gardens, House No, Anakkotta Road,
with the Board Guruvayoor, Thamarayoor Post Thrissur Dist, Kerala State,
Near Devees Bakery And Supermarket, Thrissur, Kerala,
680505.
Email ID: surendranathnair@gmail.com
10 | Address and e-mail to be used for | Address: Suite No. 5, 8th Floor, 207, Embassy Centre,
correspondence  with the interim | Jamnalal Bajaj Marg, Nariman Point, Mumbai,
resolution professional Mabharashtra — 400021.
Email ID: cirpsumtechinfosystem@gmail.com
11 | Last date for submission of claims 21-02-2024
12 | Classes of creditors, if any, under | Not Applicable as per information available with IRP
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional
13 | Names of Insolvency Professionals | Not applicable as per information available with IRP
identified to act as Authorised ‘
Representative of creditors in a class
(Three names for each class)
14 (a) Relevant Forms and a)WebLink: https://ibbi.gov.in/en/home/downloads
Physical Address: As per Point 10
b) NA
(b) Details of authorized
representatives
are available at:

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the




commencement of a Corporate Insolvency Resolution Process of the M/s. Sumtech Infosystem Private
Limited on 07-02-2024.

The creditors of M/s. Sumtech Infosystem Private Limited, are hereby called upon to submit their claims
with proof on or before 21-02-2024 to the Interim Resolution Professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by ekéctronic means.
; ‘," l{
Submission of false or misléading!’proofs of claim gﬁé}hattract penalties.
, L % ‘
Sd/- P
Mr. Surendranath Karat Thazhethethil Nair
Interim Resolution Professional
IBBI/IPA-003/IP-N-00244/2019-2020/12835 Date: 09th February, 2024
Place: Mumbai
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Extract of Un-Audited Financial Results for the Quarter and Nine Month ended December 31, 2023 9029012613 the company withs 15 days from this
e dite sise the company vwill procesd wsue
o *"‘]7 B - el . - - - & 1 L.B‘kﬂiﬂt .\\,» . m&g;ﬁmgma\(
fooe e e 3 2440015 Date 0502-22
Seho particutars Quarterended | N Nine Month Ended 67440215 Plce: b
{ 31-Dec-23 30-Sep-23 31-Dec-22 Dec-23 " pec2z H
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2 Profit/loss Before Exceptionat teams and tax(1-2} BE5.09 1.06350 858.13 296152 316243
3| Prof/lLossibefore tax 865.09 1,063.50 95813 | 2,961.52 318132 i
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PUBLIC NOTICE
NOTICE REGARDING LOST CERTIFICATE(S) OF HDFC LTD, Regd Office:

169, HT Parekh Marg, Churchgate, Mumbai, Maharashtra 400020. 1, Ramila b -930/3/9/%, & 2,312 9-4%-24) Fordra fiameft 7T . 290/2072
Pradip Trived, residing at 2 Prem Gruha, 14th Street, Sir Vithaldas Nagar 3) SR gt 30 fa 212 SR C29 BSEL ALGO LIMITED EENE
North Avsaue, Behind Arya Sama,, Sentacruz West, Mumba 400054, ort] [ 1 s s a3 oo e (sssssnnrossr cobides 3o prjor/totn
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¢ x i ot of the L
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VAARAD VENTURES LIMITED

L65990MH1993PLE0T4306

825158 5.260.58( 325168 326155 5,261.59) 5,213

. Regd. Office: Flat No 5, Sannidhari, Plot No. 145 induial D Bhuva Merg, Wadala, Mumbai - 400031, Basc sl 2l aslanl o en o -
Tol No: 022-35566211 | Emait: -cs.dept@vaaradventures.com | Website: www.vaaradventures.com Dlded 1 rsap anl -doy ren et fef
e P— g
(Rs in Lakhs) | [ [Tol peeme vom opern o] w/-
pomOr Quarter ended Nine Manths Ended | Year ended| ; ;:"V"‘:“‘ telorp b 4 prly g‘; ECEN
s o5 st 187158 156752 s9e.18 ot
3171212023 [ 30/09/2023 | 31/12/2022 | 31/12/2023 | 31/12/2022 | 31/63/2023 Pl B R Parfl =eres 3. @, Tw
Unaudited | Unaudited| Unaudited| Unaudited | Unaudited | _Audited periad 156752 287073 asses
Revenue from Operations. 0.00 0.00 0.00 0.00 000 0.00 Nates: SRR
Net Profit/ (Loss) for te period fBefore Tax 1. o s et vt s 2 e e ot 3 e PUBLIC ANNGUNCEMENT
Exceptional andlor Extraordinary items) (3.37) (2.99) (2.68) (12.81) (11.27) (14.07) i 4Und:r Regulation & of the insofvency and B:nmpzcy Board of india
e e = e i e = e S e e . i (Insolvency Resolution Process ‘or Corporate Parsons) Regulations, 2016
et Brofiti (Lass) for ths p ) < e (128 (0 ] g Le FOR THE ATTENTION OF THE CREDITORS OF
Total Comprahensive Income for the period (3.37) (2.99) (288 (12.81) (11.27) (14.07) e e v s M/S. SUMTECH INFOSYSTEM PRIVATE LIMITED
Paid up Equily Share Capital (Face Value of i raai o suicios jcom, SELEVANT PARTICULARS =
Re 1 sach) 2499.03 | 249903 | 249903 | 243903 | 249903 249903 - T
Gther Equity excluding Revaluation Reserves
Eamings per share (of Re. 1 8ach)
(Not Annualised)
Basic & Diluted [0.00) (0-00)] - (0.00] o1 |- {0.00}" {001
LCONSOLIDATED = (Rs in Lakhs) |
Quarter ended Nine Months Ended Year ended | |-
: E cres omce and [A-402, Panchsssl Cooperatve Foosing
PARTICULARS 31/12/2023 | 30/09/2023 | 31/12/2022 | 31/12/2023 | 31/12/2022 | 31/03/2023 MAHA l & i Y) Corporst < /. Ra 2 Ema&'v Dg"m GhAM\/a-Qla
Unaudited | Unaudisd | Unsudhed | Unaudited | Unsudited | ~Auded MAHA Santacror East, Mimbal Chty. Mumbal,
Revanis fiom Qpetatins 0.0 L fas 56 g e MSEDCL, Vashi Circle is inviting e-Tenders fiom the experience elect Toechvency, date i [Date. of order-GT-07:2024
Net Profit/ (Loss) for the pariod (before Tax, e e e rescect of corporate debtar
Exceptional and/or Extraordinary items)" (5.49) (5.18) (4.81) (19.48) | (17:66) (22.59) : eohes SPPIICIIA, O ogerties: 0c-Sreskioim 7.|Eslimated Gate of closure of [05-08-2024
Net Profi 7 (Loss) for the pariod 5a9) &0 ol e L fSu. Neru, Vashi & Panvel-U Di Vashi insolvency resolution rocess. (180 days starting from the date of
iet Profit / {Loss) for the periog (5.49) 5.18) (4.81) ( ) (17.66) [¢ ) Gitis Drendiso 28re" dat: el commencemant of Corporate Insalvency
Total Comprehensive Income for the period (549) (5.18] @81 (19.18) (17.66) (22.59) g i Horiay esolution Process)
Paid up Equity Shars Capial (Face Value of SET Tender N EMD 5 Name and registration numbar 57 [Mr. Sursndranath Karat Thazhathetil Nair
Rs. 1 each) 2499.03 | 2490.03 | 249903 | 249903 | 249003 | 249903 No| No. Dagcrfptiof] Rs. Lakhs it ke BB Registration No. BRIPA00IEN,
g::nmz:\:(ares:zf;ﬂ:va‘ ::v‘a/\f:::liesewes Empanelment of Agencies for Breakdown 9. Adsu’r‘azs‘::d :—::?::;\::av“teﬂ:s‘ Adﬂr.!s Villa No 2"!3/‘"‘3"1‘ No XXXV
(Not Annualised) 3 tenance of Substation in Vashi, Nerul-& fegistored with the Board
r 1 Urban Divisions under Vashi Circle, . Near Devees
Basic & Diluted (0.01) {0.00) (0.00) (0.01) {0.01) (0.01) u ; issur, Keral
1 Bhandup Zone for 1 yeari.e. FY 202425 and as| 010 o e ey
Note: 1 The Aud C: e s and the Board of Direct ove resuts at thei respect ibed in the Bidding Data urider single point il I e i
Februsry 08, 2024 Tre Staluory Audors of i any nave carried ot e aforasaid rasults. 2. The above is an exract of the | e Biong Do gise siglpoid Sl 1B wracdranatre Ghoaton
det. ¢ financial results, as wiell as the responsibility “Partial Tumkey Contracts”. 10] Address and e- mal o be used é\d"rvss <u th Floor, Mzov
50 a the nterm {Embass ala] Bajaj Marg.
Smpanys weoste | | Tre tenders will be processed only in electronic tendering mode and opened Fecinton proiesssonal Nanmert Pomt. Mamo Hbnorashia:
pany" ¥ 2
For Vaarad Ventures Limited | | for registered agancies on e-Tendering system for works contact of MSEDCL. meit 0: ipsumicrintosysiab@gmat.com
Sd- || The Bid documents wil be available from 05.02.202¢ 10 21.02.2024. Tre last Ti] Lot Gate for submission of dams |21-02-202¢ i
Place : Mumbai Leens Doshi Tl aaons £ o Sedions. Tovy. frdor N Apohicabla o3
Date : Fsbruary 05, 2024 Chairperson & Managing Director | | 9316 for uploading of e-Tenders s 21.02.2023 up to 11.00 hrs. For more s °§""‘,g’f§e:’[,‘;ﬁ; o (o 1 e per o
regarding registration process and tender visil our Company's website Fiained b} the
e-Tendering website http://w I in. Contact Person: LU 'fw““’“" pistersionpl = :
ATCOM TECHNOLOGIES LIMITED S i o v e et 5017 Tho T3] Narnes 3f nsaivancy Professfornals [IG 2% por plarmaton avalatla
CIN - L29299MH1983PLC054224 xeculive Engineer (Adm), Vashi Circle Vashi Mobile No, 8879625012. The identifidd |o act as Autndrised |wi .
Regd. Office: Offce:Fia No &, Sanridnan, Pt No 145 Indial D Bruva Merg, Wadala, Cly Mumbai, hira, L reserves all the rights to accept o reject any or all tenders without oy
03 @ v assigning any reasons thereof. Superintending Engineer, 144 (8) Relvant Forms 8nd ()"
PRO No. 18/2023-24 MSEDCL, Vashi Circle (b) D cicourioads
Re n Laxns) {~ Saiso,
vaizoie)ats £A
i Quarter ended Nine Months Ended | Year ended mmwﬁm m#ﬁ,{mm PV T £ T e e s e
31/12/2023 | 30/09/2023] 31/12/2022] 31/12/2023] 3111272022 | 3170372023 - iy g Sriered the commencemént of a Carporalerispiverey AgsoldIgEE geess of the
e FE ST OR, SRl et e Wi Sumtech nfoxysiom Prs s imited o0 0 ‘%’
Unaudited | Unaudited| Unaudited] Unaudited | Unaudited | _Audited et s e o c";l;’*s‘u:'"‘;c:m‘; T “?“d
Revenue from Operations 0.00 0.00 0.00 0.00 0.00 0.00 TELHY. I | GBRI31498/18/22 o suomit heir claims wwﬁm‘;nw o or before 21-02-202¢ 13 Resoltion
= Professional at the address\nentionad agains: antry No. 10,
Net Profit / (Loss) for the periad (before Tax, FIHR wate - i 9 .
Rt s or e s M core e s ACCIUz 282022 e e el ot
xceptional andjor Extraordinary items) (6.30) (3.97) (5.32) (19.00) ( ) (17.50) AT AT 77T : AKSHAYA DHANVANTARI CHARITABLE TRUST Al other craditors may w.—umqrumw.m praof by slectronic
Net Profit/ (Loss) for the period (6:30) (3.97) (532) (15.00) | (14.04) (17.50) TR GE- C/0. S.C. MOTORS, Gr. Fir, Dhesraj Sagar, Opg. Goregion means.
Total Comprehensive Income for he penod (6.30) (3.57) (5.32) (75.00) (12.04) (17.50) Sports Club Bidg. No. 1, Malad (West), Mumbai- 400 064 Mumbai Submission of false or m«s»egmngwm ct penatties.
Faid up Equity Share Capital (Face Value of ISR : GAUTAM CHIMANLAL MODH Sdi-
Re. 10 sach) 1534.00 | 1534.00 | 1534.00 | 153400 | 1534.00 1534.00 o Hefe ST TR A Fefa 33 A, TEwE e gE, ."..if“’??;’;;!;?f;‘:‘;ﬁ:)&’l’é:“f"'“” o :
Other Equity excluding Revaluation Reservas. FEsid RO, & o¥ R e o TR ARG o v 1BBVIPA-003/1P{-00244/2016-2620/12835 e
Eamings per share (of Re. 10/- each) mi'w, gue @ 9% T WAE GEAET DEA HER FE- Place: Mumbai Date: 99t February, 2024
Not Annualised) ) T T B I I 3R P S R T o S A A
Basic & Diluted (0.00) (0.01) (0.01) (0.01) ?) @k Fife e firmena wey =orarer Ao o2 @ ?
(Rs in Lakhs) — e () _
Quarter ended Nine Months Ended | Year ended [==] e [ sz ] ALKEM
PARTICULARS — — ] 3 [ woool- | i
31/12/2023 | 30/09/2023 | 31/12/2022 | 31/12/2023 | 31/1212022 | 31/03/2023 eHH SAehs s

() ST f@wer:- G ¥, Jooof- AT (T TR @ FAR T )

Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited HHRIH: 00 3 04 THF 436 3TNFN ¥ 204
Revs;nuf o/mm Operations 0.00 000 0.00 0.00 000 0.00 “:’;‘:;_:“ (:’f") o — ey mratom s a9, SR ange w, v v,
Net Profit / (Loss) for the period (before Tax, JEHAET el T e 8 H4d-¥00093. RRI-2-38¢R A §9-33-3¥ 343Uy
Excaptional andjor items) 6.34) @on | (s32) | (e0s| (405 (1751) {8 R { i a=E | g J %iﬂ invefﬁ?:(;alken RC2NR98, AR i
Net Profit / {Loss) for the period (6.34) (4.01) (5.32) (19.08) (14.05) (7.51) [Nl N | NiC 0.60 ) -
Total Comprenensive Income for the period (634 (4.01) (532) | (18.08) (14.05) (17.51) 5 . of - WX (el v P )
Paid up Equity Share Capital (Face Value of SR NHA IR TR T G I S FR I o e
Rs. 10/- each) 1534.00 | 1534.00 | 1534.00 1534.00 | 1534.00 1534.00 S i o B & A R wow aReTRE A e e @ a9 i
4 i <) 1 20T 39 3R B, ey 3§ 2023 -2y FRaT iRy A
Other Equity excluding Revaluation Reserves WEE, FAR T ; 3 . . i
Earnings per share (of Rs. 10/- sach) T g P T ST PovE P G omERa rraReTd an R S He R o de
Not Annualised A 2 B ST T S P 4 S R e e, o R = i =P
Basic & Diluted (0.000) | (0.000) | (0.000) ©.01) (0.01) ©.01) & A T T AR R ST R 03/03/ 207y A5k R, AR 0 S, Re2y At Y TR X982 = &
Notes: 1.TheAuan e Board oD /- TR P el o
Drv T?‘ sﬂay ‘eamar\f 8, 102-1 The Slaiuk") Augditors of the Company nave carried out le(eﬂ Qe\mw of the aforesaid resufts. 2. The above is an. g 2 2
. 2023, The detaiied consaidated financial resuts, [T L M —— T HERTH A WA SRl @t S A A e
25 woll s e Getaled staniione frandil resute for o said poriod, Hed winine Slock Exciant PatsUat i n 33 of the SEB (Listing bty
. Obigatons and Discosute Raquranrts) Rugultions, 2015, oro avaiatle on e Stock Exchange's wevsis (s ssandiacom) T 1) Forer RiegRee Reuifere? fafde @ dwga Ruifed affds
s sk G . T SO oot B e 3 7 RiegRets £ = 55 et
" sa- 3 ot ) fofies afeumen AR #oel arelf et Ay
Place : Mumbai Chairperson & Managing Director IE E; FY m ( V/ ' b . M % i
Date : 08/02/2024 Vikram Doshi CIN: L45202MH1949PLCO07048 TN T RIS GaR, 1 Bgard, 203y st
e m’-" “E';)‘_':;x'?i‘j-i:fﬂ """‘,i;’":': e waferii do5 wHE Srar sl A e,
amesi: scclindiayahoo.co.in ? SRR e g
g ! i %ﬁm Y023 141 Hastem it a) ofFar, a9 Bgard, 20y Ao R gl Aeacie we du o
el e ol o
| GIN NO: L65990MH1985PLCO38164 | T B ”\’: TRITaE S TeedMas L il
Regd. Office : Empire House, 214, Dr. D.N.Road, Ent. A. K. Nayak Marg, Fort, Mumbai - 400 001. et foardt | were Hieufiaed wavd R
Website: www.welzmann.co.in E-mail: contact@weizmann.co.in Tel : 022-2207 1501 (6 Lines) Fax: 022-22071514 o 31/3/3033] 3/03/20%3 X
o EXTRACT OF STANDALONE AND CONSOLIDATED UN-AUDITED FINANGIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED B (FrEmRET) | ( i | Az feAtar gET do=n www.alkemlabs.com 3 w=ie
; Rs. in Lakhs except per share dat : . e
’ DECEMB";::;;Q’:E E: '"c:“;;‘i:” i FREEA T I By 330.24 s TrgdaTAl www.bseindia.com @ www.nseindia.com
e ) Quarter ended | Nine Months ended | Quarter ended | Nme Months ended B SRR ::;?Fa—ﬂ AR WG oA el 3.
L Panticutars Un-audited| Ur-audted | Un-sudited  Un-sudied | Un-sudited Un-audea] |/ (T2 o
. 311228 | 311222 | 311223 | 311222 | 311223 | 311222 | 311223 | $1.4222 SR AR (s2.ct) | (RubRe) | (8R.3%) R R Tl AITIRYT SO et Refel Feft ot 6t
; LDJZL Inc(;lr;‘f(m]rn'up(e:nonsw 288270 | 294867| 927201( 978358| 288270| 204867 | 927201 978358) = Tﬁwﬁ;ﬂm i R Yt o ) o, A S D, S @, $6 TR
 Profi(Loss) far the peri (Fres s/ foran sy e e . o
(oefore Tax, Exceptoral and/or Extraordinary tems) | 27552 18034|  920.5|  eaapal  23am| v7zes| 91000| 47941| | araioe)fomms 2w/ Ay ren | quesn] Geay e g e cafear st Raifiiedivg w@ivar Rufded wearian
3 Net Profiy/(Loss) for the period betore tax e ik FTET FNY. R ARG T AT i
(after Exceptional and/or Extraordinary items) 27552 | 18334| 92245| 63484 23483| 17288 | 91800| 47941 7‘ = mem GVW_T/ ik H b " : 5 i
4 Net Profit/(Loss) for the period after tax (i )3* /T 3‘/7 I i i il i SEBI/HO/MIRSD_RTAMB/P/CIR/2021/655 fiw 3 e,
{after Exceptional and/or Extraordinary items) 28561 165.43| 71804 47115 24472] 15477 71459 3152 i) Pt T/ () ls¢.€3) Rux.43) R3.3%) iy e ) e B :
5 Total Comprehensive Income for the period T (F) S ibe mwh 3 et 1) S BEI
[Comprising Profit/(Loss) for the period (after tax) TR BRI S (F A gt i wrehiel sauar: o $erd R vz fafies, vy,
and Other Comprehensive Income (after tax)] 20225 18483| 71323| 45236\ 26148| 153.47| 700971 24178} ek wreredt we T/ (R A ai B, datigasse a
6 Equity Share Capital 158590 | 1585.90( 158590| 1585.90| 158590 1585.90 | 1585.90 | 1585.90 PR ——— = dszionl cuvend. ey el ey el A, Rl (9i), fed-yooocd 49 qreaA.
7 Reserves (excluding Revaluation Reserve) e e i o % % S T o T
i i Lo £ : : S = = = . o Vg : 9633 359,95 95934 9. W SIEUFHE HUTAHR=-9 ‘:N"\‘ & wiH T JawTsE
8 Eamings Per Share ( Rs. 10/- each) = Tt i SR AEEEa https://www.alkemlabs.com/forms.php & 39eres a78;
(for continuing and discontinued opes T A5 N
Basic 180 104 453 297 154 0% 151 199 o | (3,580.39) ° 2. T urepen 07 aéd) v - W,
Diluted 1.80 104 483 297 154 0s8 451 198 A i :
o e et 3. onur &7, A waAr, AesuE seww, dules e
s 3 wf e
(1) The above is an extract of the detailed format af Un-Audited Financial Results (Standalone and Consolidated) for the quarter and nine months ended 31st FEAEAEE) - OfEe g Tere SEATe ORI AR SRR ¥ -
December, 2023 fied with the Stock Exchanges undsr Regutation 33 of the SEBI (Lsting Obligations and Disclosure Requitements) Reguiations , 2015, The (3 5 (s | Cusco ] (reg2) weitd v A
tul format of the Un-Audited Financial Resuts (Standakone and Gonsolidated) are available on the Stock Exchanges website www.bseindia.com and () o B ’

www.nseindia.com and Webstt of the Gompany. ¥, URE] HRETE A 3R

== = = E 138 AT 9%, T 7 HATA VSR G
(2) These results have been reviewsd by the Audit Committee at the meefing held an 08.02.2024 and approved by the Board of Dirsctors and have bsen suibjact e I A e (fram e @ s sz Fam, zony = &
forrdt

to Limted Review by the Statutory Auditors, fam 33 st wiw wETEE gEa Few FIR s G T, TR PILI IHeE M- FeHeH W Fhel, A
{3) The Company s primarlly operating in the business of processing and manufacture of texiiles, fabrics. Hence, there is only one business segment as per sfomon farg wEeE o A W, s sfemid gl wey i T - F

Ind AS 108-Operating Segments, A o AT Y

{4) As required under Requlation 33 of SEBI (Listing Obligations and Disclosures Requirements) Regulatians, 2015, the audt by the Statutory Audtors has bean
completed for the quarter and nine months ended 315t December, 2023, and the Report has been forwarded to the stock exchanges. The Report doss ot
contain any qualfication.

ww.bseindia.com & e 32,
ST i e swrarer wr e st < (e wram) T FNe fafreeshar
FrmTRR T 3 At fawrees warefa e anea, 7@13&@

, (5) Previous period figures have been regrouped/ieciassilied wherever necessary For WEIZMANN LIMITED R b I T APy TRT
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